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being followed in Gujarat. Development
Commissioner, Small Scale Industries had
deputed a team of officers to study the
system. The study has received that has
considerably helped the small scale enter-
preneurs. DCSSI .has. communicated the
salient features of the system to all other
State Governments for necessary action,

Setting up of financial institutions for.
smalj  industries

1274, SHRI K. VASUDEVA PANIC-
KER: Will the Minister of INDUSTRY'
be pleased to state:

(a) whether Government propose to
set up financial institutions to cater to the
needs exclusively of small industries; and

© (b) if so, what are the details thereof?

THE MINISTER OF STATE IN THE
DEPARTMENT  OF - INDUSTRIAL
DEVELOPMENT IN THE MINISTRY
OF INDUSTRY (SHRI M. ARRUNA-
CHALAM): (a) and (b) Government of

India have set up a small  Industries
Development Fund (SIDF) under the
Industrial Development Bank of India

(IDBI) with effect from 20-5-1986. The -

SIDF will provide assistance to the SSI
Uhnits for development, expansion diversi-
fication, modeinisation and rehabilitation.
Such assistance will be routed through
State  Financial Corporationg  (SECs),
State Industrial Development Corporations
(8IDCs), commercia] banks, cooperative
banks, regional rural banks (RRBs) and
other eligible institutions. Tt will, also
provide assistance by way of rediscounting
of bills and promissory notes arising out
of sale of puichase of mac‘lune:y by
small scale units on deferted payment
terms, Besides, SHDF will assis; institu-
tions engaged in the promotion, financing
and provisien of extension services to the
small scale sector To start with, the
Fund w111 haye a corpus of about Rs.2500
crores. The Fmd has been created with
an initlal cash couniribution of Rs. 100
crores from the Bank’s General Fund.

IRAJYA SABHA]L -

to Questions 1242

Manipuhﬁon of accounts by M|s. Andrews
Yule and Company Limited

1275. SHRI GURUDAS DAS GUPTA:
Will the Minister of INDUSTRY be .
pleased to state:

L

{(a) whether Govemxhent have received

 any complaints about manipulation of

accounts by M/s. Andrew Yule Limited;.
and .

(b) if so, what are the details thereof”

"and Government’s reaction thereto?

THE MINISTER OF STATE IN THE.

' DEPARTMENT OF PUBLIC ENTER-

PRISES IN THE MINISTRY OF INDUS--
TRY -(PROF. K. K. TEWARY): (a) Yes,.

(b) Complaints mainly pertain to-
alleged overstatement of profit figures in
the accounts of the company for 1985-86.-
The audited accounts of the company for
1985-86 have not been received by the:
Government.
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